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[RAJYA SABHA]

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION

4l AHAGIT TR (SR YY) @ HBIed, H [GURT-Hefera SUHRDI HRel, W 3R
AT faaRur Heel A Wil |k (2023-24) & FrfaRad of 1§ dRarg
Teefl ufrael & eud-| | Iidfdse RIBTIRIN IR URGR g§RT dI g HRATS Bl G20
a7l 3 BIRaTs [GaRvll B Yeh-Udh Uiel (U AT [Zil §) FHT ol IR & §:-

(i) Twenty Ninth Report on Action Taken by the Government on the

observations/recommendations contained in the Twenty Fourth Report of the
Committee on Demands for Grants (2023-24) pertaining to Ministry of
Consumer Affairs, Food and Public Distribution (Department of Food and Public
Distribution); and

(i) Thirtieth  Report on Action Taken by the Government on the
observations/recommendations contained in the Twenty Fifth Report of the
Committee on Demands for Grants (2023-24) pertaining to the Ministry of
Consumer Affairs, Food and Public Distribution (Department of Consumer
Affairs).

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON RAILWAYS

il TE R (PORIA) : wBIed, H Vol YH [y T1feresRor &1 HRIFET" & Heiel
H fI9RT Sdfea Vo el S Rl A (2023-24) & 164 UideT (el
AMHEHT) H AT FRHIT/RIBIRE IR ARBR §RT DI T5 BRATs &b Gae § AR
&% 17d Ui BT YD U (U a7 Z<l /) F91 9Tl IR @l gl

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON RURAL DEVELOPMENT AND PANCHAYATI RAJ

3t 3o uamg Rie (9= uswn) : "eigy, H uriv e fawm (@ e
AATC) W HET UeEE] O G 6 ol & Hag § AT & g<iad giadad |
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3R Tt IToT e} Aei R i & Bxivgd ufaded &t g Uiy (ISt a2
f2=i ) AT Ued W I gl

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON RURAL DEVELOPMENT AND PANCHAYATI RAJ

il ST yaTd fg (A= UQ9D) : ABiGy, H fAT-Hefed arior [ ok gt
TS eSS WY 9T & FrEfiRad f[qaRon &1 ge-usd iy (st a2
fa=fl ) AW Uod WG § =-

(i)  Thirty-Third Report (Seventeenth Lok Sabha) on Action Taken by the
Government on the recommendations contained in the Twenty-Ninth Report of
the Committee (Seventeenth Lok Sabha) on "Demands for Grants (2023-24)
of the Department of Rural Development (Ministry of Rural Development)";

(i)  Thirty-Fourth Report (Seventeenth Lok Sabha) on Action Taken by the
Government on the recommendations contained in the Thirtieth Report of the
Committee (Seventeenth Lok Sabha) on "Demands for Grants (2023-24) of
the Department of Land Resources (I\/Iinistry of Rural Development) "sand

(i) Thirty-Fifth Report (Seventeenth Lok Sabha) on Action Taken by the
Government on the recommendations contained in Thirty-First Report of the
Committee (Seventeenth Lok Sabha) on "Demands for Grants (2023-24) of
the Ministry of Panchayati Raj" .

REPORTS OF THE COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES

3l oI TEd (JISRI) : HBIed, H 3= fUBs a7l & dodol Gael Al &
FrfRad wicrae=l &1 Ueb -y ufr (st qor fE=i §) 941 uedl iR I § i

(i) Twenty-Sixth Report on ‘Measures undertaken to secure representation of

OBCs in employment and for their welfare in All India Institute of Medical
Sciences (AIII\/IS)’ pertaining to the Ministry of Health and Family Welfare; and

(i) Twenty-Seventh Report on ‘Measures undertaken to secure representation of
OBCs in employment and for their welfare in Steel Authority of India Limited
(SAIL) and Rashtriya Ispat Nigam Limited (RINL)" pertaining to the Ministry of
Steel.
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